FACTUAL AND ACTION TAKEN REPORT
OF JOINT COMMITTEE
IN OA 30/2021 (CZ)

JASBIR SINGH CHAHAL
VS
MUNICIPAL CORPORATION BHILAI

COMMITTEE MEMBERS

1. Collector, District Durg (Chhattisgarh)
y Commissioner, Municipal Corporation , Bhilai , District-
Durg (Chhattisgarh)

3. State Pollution Control Board, (Chhattisgarh)
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Subject:

Abstract:

Report:

Hon'ble NGT order dated 02.06.2021 in the matter of
O.A. No.- 30/2021, Jasbir Singh Vs Municipal
Corporation, Bhilai (Chhattisgarh).

In reference to the subject Hon'ble NGT ordered to constitute

a joint committee consisting:
(i)  Collector, District Durg (Chhattisgarh)

(i) Commissioner, Municipal Corporation, Bhilai,

District Durg (Chhattisgarh)
(iii)  State Pollution Control Board (Chhattisgarh)

The committee is directed to visit the affected area
(E.W.S.706 Vaishali Nagar, Bhilai) where the issue raised
regarding discharge and accumulation of untreated sewer
water containing toxic substance, human excreta, garbage
and submit the factual and action taken report within six

weeks.

As per the order, the committee visited the place and

following observation has been made:-

1. There was a covered sewer line in the proximity. Free
flowing of sewer water was observed. There was no
chocking are clogging in the sewer line. The cap of

sewerage chamber was found closed.
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7. There was no accumulation of untreated water, human

excreta or any kind of toxic substances in the area that

may harm the environment.

3. Disposal or dumping of any kind of solid waste or
garbage was not found. Any kind of foul smell are

unwanted insects was not noticed.

o REGIONAL OFFICER,

C.G. Environment Conservation Board,
ol 5/32 Bunglow, Bhilai Dist. Durg (C.G.
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